
THE GAU HATI HIGH COURT AT GUWAHATI
(The Hiqh Cour't of Assam: Nagaland: I\4izoram and Arunachal Pradesh)

NOTIFICATION

NO.HC. XI-11/2O24l23glRC Dated, Guwahati, the 30th October, 2024

LIST OF HOLIDAYS DURING THE YEAR 2C25 IN RESPECT OF THE
SUBORDINATE COURTS (CryIL & CRIMINAL) OF THE STATE OF ARUNACHAL

PRADESH

In exercise of the power vested under section 15 of the Act XII of 1887 {The Bengal,

Agra and Assam Civil Court, Act) the Gauhati High Court is pleased to declare the following days

to be observed as closed holiday during the year 2025 for the Subordinate Courts of the State of
Arunachal Pradesh, Sub-ordinate to the Gauhati High Court.

2d January

Stdtehod Day February Thursday 1 day

PU.IA VACATTON
(including Durga Puja w.e.f
ZEh Sept. to Zd october.
Including Gandhi Jayanti on
Z' utoneD
a) For Civil Coufts

6 days

2 days

2 daysln & Zd lanuary Wednesday &

Thursday
New Year's Day

14h lanuary Tuesday I day1,1 a ka r Sa n k ra n ty'Ma g h I i h u
Sunday 1 dayRepublic Day

14h March Friday 1 dayHol
Monday 1 dayId-U/-Fitr 31n March

Tuesday l day19 ApritBohag Bihu
1 dayldh April FridayGood Fridav

lvlonday 1 dayBuddha Purnima l1 uay
Monday to Friday

5 daysa) For Civil Courts

SUMMER VACA

7o luty to 1l'o July
2 dayslf luty & llth luty Thursday & Fridayb) For Criminal CourB

Friday 1 dayIndependence Day 1lh August

3 daysI october to 4o

October

24h September to 4h

Octofur

Monday to
Saturday

Thursday &

Saturday
b) For Criminal Courts

Monday 1 dayDiwali/Deepavali 2dh october
1 dayGurunanakb Birthday lh November Wednesday

Monday 1 dayIndigenous Faith Day 1't December
Thursday 1 dayChristmas Day 25th December

F|day to
Wednesday

6 daysWTNTER VACATTON

a) For Civil Courts

2f December to
31n December

3d & 31n December Tuesday &
Wednesday

b) For Criminal Courts
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sl.
No.

LIST OF LOCAL HOLIDAYS DURING THE YEAR 2025 IN RESPECT OF THE
SUBORDINATE COURTS (CIVIL & CRIMINAL) OF THE STATE OF

ARUNACHAL PRADESH

Holiday Date

Si Donyi 6'h January Monday

Sarok 1lth January Saturday 1 day

Saturday r udy

1 day

Saturdav i dav

1

7

5

9 Mopin April5

1 day

Day No. of holidays

1 day

1' FeOrUaryj Reh

1 dayFebruary6 Thursday4 Boori Boot Yullo

Shapwang Yaung

Manavipoi

Friday14th February

t
Saturday 1 day15h February6 Tam Ladu

Sunday 1 day16b February7 Oriah

Wednesday 1 dayNyokum 26th February8

Friday 1 day10. Pongtu 11th April

14h April Monday 1 day11. Sangken

1 day25h April Friday12 Moh-Mol

1 day5h luly Saturday13 Dree

1 day1s September Monday74 Solung

1Oth September Wednesday 1 day15 Pham-Kho-Sowai

15h october Wednesday 1 day16 Chindang

25rh l'lovember Tuesday17. lchalo-Loku
I

1 dayPodi Barbi 5th December Friday18.

Date to be notified by the concerned

Deputy Commissioner of the concerned

districts as per Buddhist Calendar

1 day eachLossar /Khishaba/

Lha-Chut/Poi-pee-Mau

19.
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LIST OF RESTRICTED HOLIDAYS DURING THE YEAR 2025 IN RESPECT OF
THE SUBORDINATE COURTS (CIWL & CRIMINAL) OF THE STATE OF

ARUNACHAL PRADESH

Holiday Date Day No
holida
1daGuru Gobin Si, h's Bitthda

o.Jl u r\.7vt ua> 5 Dh Ll lu.7

lanuary Monda6',
I .4tn-

Shiva la nti 14h Februa

Wednesda
lda

Pra tiha r Shashtht/Su rya Shas h th i October Tuesday I day
Chhat

24h November

f. in addition to aforesaid holidays all Courts shall remain closed on such days as are
observed as local holidays in Executive Offices and also on days whtch are observed as
Public holidays U/S 25 of the Negotiable Instrument Act, 1881 (f{V of 1881) and also the
Courts shall remain closed on such days declared as holiday by the State Govt. of Arunachal
Pradesh.

2. If any of the holidays for festivals notified above does not fall on the day notified, necessary
modification changing the date will be issued in due time.

3. AII Civil Courts will remain closed on 2"d and 4th Saturdays of each month. The Courts will
function on other Saturdays of the month from 10 a.m. to 4.30 p.m.

4. The Sub-ordinate Civil Courts will enjoy either the holidays declared by the High Court or
the holidays declared by the State Govt. of Arunachal Pradesh on the same occasion falling
on tlvo different dates.

5. During the year, the staff can avail any 2 (two) days Restricted Holidays from the above
listed R/H with prior approval of the concerned Head.

Order etc

0\
,\

REG n f;uprcrll)

Nrr

Frlda 1 day
of Guru RabindranathBirthda

ldmat-Ul-Vida
4h Ma Friday 1 day

Fnday 1 day2/n luneRath Yatra
Raksha Bandhan 9n August Saturday 1 day

Onam/Thiru Onam Day i th September Friday
Maharshi Valmikib Eirthday /n october Tuesday I day
Ka rka Cha tu rth y' Ka rwa Cho u th Irt oaober Friday 1 day

| ,/)'" ( )(tobcrGovardhan Pu)b Wednesday I day
thai Dui 2id october Thursday I day

Guru Teg Bahadurb Martyrdom Day Monday 1 day
Christmas Eve 24h December Wednesday 1 day

Wednesday 1 day

'Y,"
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N.B.

i 28h March


